4475 Written Answers
superphosphate produced at the super-
phosphate factory at the Zinc Smelter, orders
were secured for a total quantity of 26,665
tonnes of which 23,564 tonnes have been
despatched. The present stock is about 19,000
tonnes. Due to lack of demand the Company is
facing difficulty in disposing off the stocks
and they are continuing their efforts to secure
further orders.

(b) The capacity of superphophate
production at Debari had also been
taken into account along with the pro
duction capacity of other factories in
the country for purposes of estimating
the demand and supply of fertilizers.

(¢) Yes, Sir. The consumption of zinc
concentrates at the Zinc Smelter is on an
average of 120 tonnes per day while
production of concentrates at the captive mines
of the Smelter is approximately 40 to 45 tonnes
per day. The gap is being met for the present
from the stock of concentrates produced dur-
ing the period before the Zinc Smelter had
been commissioned. Arrangements are being
made for short term import of concentrates
from abroad to maintain production at the
rated capacity when the existing stock gets
exhausted and till the mines attain the
requisite capacity.

(d By 1970-71.
(e) No, Sir.
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[26 AUG. 1968 ]

to Questions 4476

PHYSICAL EVALUATION OF DEVELOPMENT
WORKS IN BIHAR

1328. SHRIJ. P.. YADAV :

SHRI N. K SHEJWALKAR : Will the
Minister of INDUSTRIAL DEVELOPMENT
AND COMPANY AFFAIRS be pleased to
state:

(a) whether it is a fact that no

physical evaluation has so far been
made with regard to the expendi
ture incurred on the  development

works in Bihar State;

(b) whether it is also a fact that 85 per cent
of the expenditure has been incurred on
administration only; and

(c) if so, what action Government propose
to take for bringing improvement and for
evaluation ?]
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t(THE MINISTER OF INDUSTRIAL
DE.yEJ,OJPMENT AND COMPANY
AFFAIRS (SHRI FAKHRUDDIN ALI

AHMED) : (a) to (c) The information is being
collected and will be laid on the Table of the
House.]

HUNDIES OF THE GOLCHAS

1329. SARDAR RAM SINGH : Will the
Minister of INDUSTRIAL DEVELOPMENT
AND COMPANY AFFAIRS be pleased to
state :

(a) whether steps have been taken by the
liquidator appointed by Government on the
properties of the Golcha Properties Limited to
renew the Hundies that were issued by the
company against the deposits that the
company had taken;

(b) whether the non-renewal of the
Hundies will be affected by the law of
limitations;

(¢c) whether any programme has been
drawn up for the payment of the deposits to
the depositors; and

(d) if so, the detail thereof?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI FAKHRUDDIN ALI

AHMED) : (a) No, Sir.

t[ ] English translation.



